319  Re: Massacre of [RAJYA SABHA] Kalyanpur Police Station 320
25 persons in area of Tripura
independence the entire North-East in-
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SHRI V. NARAYANASAMY: Madam, I
want just one minute. It is a very important
question. I am not quarcl-ling with the
Minister. I want an assurance from the
Minister because the southern States,
Pondicherry, Tamil Nadu, Andhra Pradesh,
Karnataka and Kerala, have been affected by
flood, hurricane and cyclone. These States
need more allocation for distribution through
the PDS to help the people. There was a
torrential rain for 25 days. I want an
assurance from the hon. Minister that when
the States approach him they would be given
foodgrains liberally.
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RE: MASSACRE OF TWENTY-FIVE
PERSONS IN KALYANPUR
POLICE STATION AREA OF
TRIPURA

SHRI BRATIN SENGUPTA (West
Bengal):. Madam Vice-Chairman, since

cluding Tripura has been chronically neg-
lected in infrastructure. Tripura doesn't have
even a railway network. As a consequence
there is large-scale unemployment and there
is hardly any industry in Tripura. Weapons
raided the village at midnight and opened
fire indiscriminately. They killed the people
and burnt their houses. These ultras did not
spare even the children. They lifted a three-
year old child from the lap of her mother and
shot him dead. This is the worst ever
massacre after the Mandai riot which
occurred in 1980. Sir, the people of Tripura
have lost faith in the Left Front Government
which has failed to protect the lives and
properties of the people. The incident of
Kaly-anpur is not the only incident.
Everyday untoward incidents arc taking
place in the State. Kidnapping of people for
ransom has become a  day-to-day
phenomenon. There arc also reports of
raping a number of women in the hilly areas.
When the situation is so alarming, the
Government has become a mute spectator.
The Government has suspended the officer
in charge of Kalyanpur police station after
the incident and instituted a CID inquiry.
But the people have no faith in the State
administration. I strongly demand a CB1
inquiry into the incident.

Maybe, Tripura is in the farthest corner of
the country. Tripura is always neglected by the
Central Government. 1 , am referring to all
this because the pco-ple of Tripura arc
working overtime to unite the tribal and non-
tribal people in the State. The Central
Government should lend all material support
to complement the efforts of the people of.
Tripura. I am referring to all these in the
background of a massacre of 25 people, a few
days back, at Kalyanpur of West Tripura. That
was a ghastly incident. All of us know about
it.

Madam, four battalions of the BSF and 10
companies of the CRPF were withdrawn
from the State for other national exigencies.
Three battalions of the Assam
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Rifles were also withdrawn earlier. But it
was promised to be restored. There is an
839-kilometre border along the international
frontier which needs to be fenced. The
Central Government has not given any
amount for this purpose. I would like to
request the Home Minister to kindly
consider this matter in the national interest
and in the interest of the unity of tribal and
non-tribal people. Thank you.

SHRI SUDHIR RANJAN MAJUM-DAR
(Tripura): Madam, thank you for giving me
this opportunity to speak.

Worst has happened in Tripura. Twen
ty-five people including women and chil
dren were massacred at Kalyanpur under
Khowai subdivision of West Tripura dis
trict on the 11th December. The tribal
insurgents who had perpetrated this eth-
nocidc can only be compared with the
Gestapo soldiers of Hitler. Ultras armed
with sophisticated....... Madam, I would re
quest the Prime Minister to study the
problems of the State and save the life
and property of the people ...(Interrup
tions) ...

THE VICE-CHAIRMAN (SMT. KAMLA
SINHA): Kindly take your scat. I have heard
you. You are only to associate yourself
...(Interruptions)...

SHRI SUDHIR RANJAN MAJUM-DAR:
The hon..Member has mentioned about the
CRPF. Everytime an accident occurs, they
blame the Government of India or the police
machinery ...(Interruptions) ...

SHRI JIBON ROY: He is politicising it
...(Interruptions)...

THE VICE-CHAIRMAN (SMT. KAMLA
SINHA): Please take your seat. I am going
to call the next person ...(Interruptions)...
You have already associated yourself. You
have made a long speech, Please sit down
...(Interruptions)...

DR. BIPLAB DASGUPTA: 1 want to
raise a point of order ...(Interruptions)...
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THE VICE-CHAIRMAN (SMT.
KAMLA SINHA): There is no point of
order. Please sit down.

SHRI SUDHIR RANJAN MAJUM-DAR:
A CBI inquiry should be instituted
...(Interruptions)...

DR. BIPLAB DASGUPTA: It is a
national security issue ...(Interruptions)...

THE VICE-CHAIRMAN (SMT. KAMLA
SINHA): Mr. Majumdar. you have made
your point. Please sit down. 1 have called the
next speaker ...(Interruptions)... Nothing is
going on record ...(Interruptions) ...

RE: NEED TO FREE INDIAN P.O.Ws
DETAINED IN PAKISTANI JAILS
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